
BEFORE THE NATIONAL GREEN TRIBUNAL,PRINCIPAL 

BENCH NEW DELHI 

ORIGINAL APPLICATION NO. 287/2022 

 
IN THE MATTER OF: 

AMIT KISHORE & ORS                               …APPLICANTS 
VERSUS 

UTTAR PRADESH STATE POLLUTION         
CONTROL BOARD & ORS                                  …RESPONDENTS 
 

LIST OF DOCUMENTS 
Serial 

No.  
Document Document 

No.  
Page No.  

1.  Copy of Photographs, 
newspaper cutting of the 
location in dispute 

 
Document - 1 

 
1 – 10 

2.  Copy of handover 
documents dated 30.10.2022 
by Awas Vikas Parishad to 
Ghaziabad Municipal 
Corporation   

 
 

Document -2 

 
 

11 – 13  

3.  Copy of photographs and 
newspaper publications 
showing uprooting of trees 
and encroachment 

 
Document -3 

 
14 – 18  

4.  Copy of letters and 
correspondence between 
Applicants and the 
Respondents/concerned 
authorities and amongst the 
Respondents/concerned 
authorities. 

 
 

Document -4 

 
 

19 – 42  

5.  Copy of RTI application 
number 1567/M-37/147 
filed with Respondent No. 3 
dated 28.06.2023 filed by 
Mr. Parvesh Arora along 
with its reply dated 
25.07.2023 by Public 

 
 

Document -5 

 
 

43 – 68  

821



Information Officer and 
photographs of 
measurement book  

6.  Copy of RTI application no. 
5609/DUDA Public 
Information/ 2023 before 
DUDA dated 02.06.2023 
filed by Girish Kumar 
Sharma along its reply 
27.07.2023 by Public 
Information Officer, DUDA, 
Ghaziabad and annexed 
documents. 

 
 
 

Document -6 

 
 
 

69 – 76  

7.  Copy of RTI application 
dated 02.06.2023 filed with 
the executive engineer of 
Respondent no. 2 filed by 
Mr Girish Kumar Sharma 
along with first Appeal dated 
27.07.2023 by Mr. Girish 
Sharma 

 
 
 

Document -7 

 
 
 

77 - 78 

8.  Copy of News Paper cutting 
showing seeking of penalty 
for not providing 
information 

 
Document -8 

 
79 

9.  Copy of Handover Zonal 
Plan Vasundhara, Ghaziabad 

Document – 9  80 

 
 
 

 
THROUGH 

MAYANK ARORA/ ADITYA NARAYAN 
SHUKLA/ ABHINAV AGRAWAL/ 

D-146, LGF, Defence Colony, New Delhi-24 
| 954, JMD Megapolis, Sohna Rd, Sector 48, 

Gurugram, Haryana – 122018 
Contact – contact@advocatemayank.in 

 
Date: 15.07.2024 
Place: New Delhi 

APPLICANT

822

Abhinav Agrawal

Abhinav Agrawal
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